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ADVISORY No. 06/2026 - Procedure for filing HSNS Returns in Form HSNS RET-01

Sub: HSNS Cess - HSNS Returns Filing Procedure on CBIC Taxpayer’s portal -
Regarding.

kkkkk

Attention is invited to The Health Security se National Security Cess (HSNS Cess) Act, 2025
notified on 16.12.2025 and introduced with effect from 01.02.2026.

2. The HSNS Cess Application functionalities are developed and hosted on the designated
Portal (www.cbic-gst.gov.in) (herein after referred to as the ‘Portal’) and are functional from

01.02.2026.

3. The step-by-step procedure for Filing HSNS Returns in FORM HSNS RET-01 on the
taxpayer portal i.e., “‘www.cbic-gst.gov.in” with screenshots is detailed in ANNEXURE-A.

4. The above advisory may be widely circulated to sensitize the field officers and trade.

Digitally signed by
Sahil Imamdar
Date: 12-03-2026
Encl.-As above 1 @?’WZ $=il Inamdar
sifaRea aAgifages | Additional Director General,

YUl HAGTTACRIT, araé | DG Systems, Chennai
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DGSYS/APP/CZU/RGMO/1/2025-ACES/GST O/0-ADG-DGS-ZU-CHENNAI-Part(1) 1/3953064/2026

To

. All the Pr. Chief Commissioners/Chief Commissioners of GST Zones.

. The Pr. DG/DG, DGGI/DGGST/DG (Audit)/DG (TPS).

. The Commissioner, GST (Policy Wing).

. The Commissioner, Central Excise (Policy Wing).

. All the Pr. Commissioners/Commissioners of GST.

. The Pr. ADG /ADGs of Systems, New Delhi/ Bengaluru / Kolkata/ Mumbai
. The Joint Secretary, TRU 1

. The Joint Secretary, DOR.

. Web master, CBIC

O 0 N O G R~ W N

Copy submitted to.
1. The Pr. Director General, Systems & Data Management, New Delhi ------ for information

2. PS to the Member (IT) ----- for information.
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ANNEXURE-A: STEP BY STEP PROCEDURE FOR FILING FORM HSNS RET-01

1. The Portal for HSNS cess is www.cbic-gst.gov.in.
=i 1 (8,178 unread) - Inbox - Mail [ X @ (97) WhatsApp x (‘_) New Tab X @ New Tab X Q Goods & Service Tax, CBIC, Gov X a Central Excise x + == X
€ 3 @ % chic-gstgovin/# %# & 0

3 Ministry of Finance - Department of Revenue 4
9 Central Board of Indirect Taxes and Customs
Goods and Services Tax .

P NATION
AX
MARKET

# GST Acts Services SVLDRS ACES (CE&ST) Archives HSNS S$BS Login

ty will resume thereafter and the HSNS CESS Taxpayer functionality will become operative from 01.02.2026 onwards. Inconvenience caused is regretted % Kind Attention: Advisory 01/2026 - HSNS Cess - Login procedure and Filing Application for New Registration and Payment in the CBIC Taxpayer's portal — Re

new Report Tax Fraud, click here

= IS oW <> Central Board of Indirect Taxes and Customs
W @cbic_india

& Query Form
1300 425 0232
© GSTN HELPDESK

insurer to the co-insurer and on ceding /re-insurance commission deducted from
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2. Click on HSNS> HSNS CESS Login which leads to the relevant Login page for registered persons.

v @ Central Excise x 4 =i a x

« » c A Not secure  10.2.8.169/cbec-portal-ui/Thsns * D @

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

Health Security Se National Security Cess
HSNS Cess Login

CHTPRO365MHS010
& Existing User
---------- @ & Forgot Password @ Unlock account
VXL
VXZQX E &+ New User
E New Registration E| ERN Login

@ Know your Jurisdiction

© Copyright Information 2026
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3. Registered person needs to enter login credentials and click on submit button after which the registered person’s dashboard will appear.

v @ Central Excise x 4 =i a x
« » ¢ A Not secure  10.2.8.169/cbec-portal-ui/Thsns * ] ® i
Ministry of Finance - Department of Reverue
Name : Raguraman Alias Azith N Jurisdiction : C:CH S0UTH > D:SHOLINGANALLUR > RIRANGE | Last Logged In: Feb 7, 2026, 10:43:58 PM

Welcome to HSNS Cess Portal

© Copyright Information 2026

BE  Q search fr. B & M 9 P DB ¢ 3 E A HE T
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4. As per Rule 14(1) of HSNS Rules 2026, every registered person shall furnish a monthly return in FORM HSNS RET-01 on the Portal along
with the documents specified in the said Form, on or before the 20th day of the succeeding month.

To file HSNS Returns, go to Menu > HSNS RET-01 > File RET-01.

~  [F) Central Excise 9d5 253-4fd

<« c¢ A\ Notsecure  10.2.8.1 portal-ui/?hsns

b d £ Incognito

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

A 2~ O
AT TTelky YooY ey Jurisdiction : C:CHENNAI-SOUTH > D:SHOLINGANALLUR > R:RANGE | Last Logged In: Mar 4, 2026, 12:45:33 PM
HsNS E PAYMENT

1SNSRET-01 Welcome to HSNS Cess Portal

© Copyright Information 2026

Gold
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5. On clicking ‘File RET-01’, the following page will be displayed on the screen. After selecting the year and Month, the registered person
needs to click ‘Proceed” button for filing the Return.

~ @ Central Bxcise x o+ =i g x
€ > @  ANotseare 10.28.169/cbec-portal-uif?hsns b ¢ i} @ i
Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Reverue A 2~ O

S e

Filing Return

Registration No. Name Type of Return * Year * Month *

CGRPB2175GHS021 abhinav HSNS RET-01 v 2026 ~

Februzry

© Copyright Information 2026

1247
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Page 5 of 38



6. During the Registration, the registered person had to select the “Category of Taxable Person” under “Categorisation of Taxable Activity”
among the two options, namely 1. Wholly or Partly Machine-based Process , and 2. Wholly Manual Process.

L & Central Excise x @ c67b438-bBde-4f23-886e-d7c X & 102.8.169/cbec-aces-gst-ui/ x & 2521d05-995b-47ab-9078-16¢ X *
“« > & &\ Notsecure  10.2,8.169/cbec-portal-ui/hssensDashboard

=: a x
Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Reveruie

(<]

HSNS REG-01

Business Details | Address of Manufacturing Premises (Factory) [IIRETE EUENERRSREVEET L TNl Details of Promoteri Partners! Directors | Authorized Signatory ~ Bank Detalls | Verification
|«

Category of Taxable Person *

Nature of Control over Machines/Process * CTH*
[ seeaavane — il B

Description of Specified Goods (As per Schedule 1) *
~]  [seeacH ~|

—————— Selett a Valug ————
Select a Value
Wholly Manual Process
Whally or partly machine-based process

CE= e D

© Copyright Information 2026
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PROCEDURE FOR FILING HSNS RETURNS: For WHOLLY MANUAL PROCESS

7. If the Registered person had selected “Category of Taxable Person” under “Categorisation of Taxable Activity” as “Wholly Manual
Process” in the form HSNS REG-01, the following screen namely FORM HSNS RET-01 with Table 3 namely ‘Details of Cess payable for the
month (Wholly manual process)” will appear.

~ @ Central Excise x 4+ = a x
& 5 @  ANotsecure 10.26.169/cbec-portal-ui/?hsns * O e
Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue A 2~ 0
FORM HSNS RET-01
[Seerule 1a(1)]

Mothly return for payment of Health Security se National Security Cess

HSNS Registration No Legal Name Trade Name
CGRPB2175GHS021 abhinav New
GSTIN Return Period Date of Filing
February - 2026 04/03/2026

Details of CESS Payable Details of Abatement Claimed Liability and Payment CESS Payment Details Verification

3. Details of cess payable for the month (Wholly manual process) as per Table below:
(Refevant for computation of cess under section 5(4) read with Table 2 of Schedule ll of the Act)

Applicable monthly cess payable (Fixed) (2)

Select v 0.00

Whether the manual process is undertaken Yes/No (1)

Total (B): %0.00

et “

© Copyright Information 2026
Gold

= = 12:48
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8. DETAILS OF CESS PAYABLE

8.1.  Drop down menu containing YES and NO will be available under the Tab, ‘Details of CESS Payable’. The Registered Person needs to
select “Yes’ if the manual process is undertaken for the return period and ‘No’ if not undertaken.

~ & Central Bxcise [N = a x
< N A\ Notsecure  10.2.8.169/cbec-portal-ui/7hsns T In) @

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revermue A L~ 0O

FORM HSNS RET-01
[See rule 14(1)]
Mothly return for payment of Health Security se National Security Cess

HSNS Registration No Legal Name Trade Name
CGRPB2175GHS021 abhinav New
GSTIN Return Period Date of Filing
February - 2026 04/03/2026

Details of CESS Payable Details of Abatement Claimed Liability and Payment CESS Payment Details Verification

—— R (o the month (Wholly manual process) as per Table below:
(Relevant for computatian of cess under section 5(4) read with Tabje 2 of Schedule 1 of the Act}

Whether the manual process is undertaken Yes/No (1)

Applicable monthly cess payable {Fixed) (2)

v| [ oco

‘ Select

Select
X0.00

et

SA-NZ (1 ] . a = e G 1 ENG 12:49
L el B Qs e & B = @ U R
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8.2.  Cess payable amount should be entered by the Registered person under the heading “Applicable monthly Cess payable (Fixed)'.

~ @ Central Bxcise x o+ =i g x
& =+ @  ANotsecure 10.2.8.169/cbec-portal-ui/?hsns * O @
Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

oA

BB et

FORM HSNS RET-01
[See rule 14(1)]
Meothly return for payment of Health Security se National Security Cess

HSNS Registration No

Legal Name Trade Name
CGRPB2175GH5021 abhinav New
GSTIN Return Period Date of Filing
February - 2026 04/03/2026
Detal f CESS Payable Details of Abatement Claimed Liability and Payment CESS Payment Details Verification

3. Details of cess payable for the month (Wholly manual process) as per Table below:
(Relevant for computation of cess under section 5(4) read with Table 2 of Schedule Il of the Act)

Yes

~ ‘ 1100000

Total (B): %1,100,000.00

e

© Copyright Information 2026
w SA-NZ
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8.3.  Onclicking Save button, the following screen with the message ‘Details of Cess Payable Saved Successfully” will appear.

~ @ Central Bxcise x o+ = a b

< G A Notseare 10.2.8.169/cbec-portal-ui/?hsns w 0@

@ success

Details of CESS Payable Saved Successfully!

SA-NZ . " - 0 ENG 1250
qpln?haus EE  Q Search i kL a - e G E ~ & 0 B s
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9. DETAILS OF ABATEMENT

9.1. Under the Tab ‘Details of Abatement Claimed’, columns such as Details of Abatement Order issued in the previous month, Amount
ordered to be abated by the proper officer under rule 15(3) and Documents are available. The Registered person needs to enter the required
details under the table 4B- Details of abatement (Manual Process) and upload the relevant Abatement order issued by the proper officer

under ‘Document’.

~ @ Central Excise [ = a X
€ > ©C A Notsecure 10.2.8.169/cbec-portal-ui/?hsns +r [n) ®

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Reverme A 2~ 0O

FORM HSNS RET-01

[See rule 14{1)]
Mothly return for payment of Health Security se National Security Cess

HSNS Registration No Legal Name Trade Name
CGRPB2175GH5021 abhinav New
GSTIN Return Period Date of Filing
February - 2026 04/03/2026

Details of CESS Payable Liability and Payment CESS Payment Details Verification

48. Details of abatement (Manual process) as per Table below:

m Details of Abstement Order Issued in the previous month (Order No. and Date) (1) ‘Amount ordered to be abated by the proper officer under rule 15(3) {2} Documents (PDF, max ZMB) (3) “

[ Choose File | srerssrsz. Aec-0Lpdt

01/2026 04/03/2026 @ 5000
+ AFBFS8783CHS001_BENGALURU_REG-01.pdf

Total (C2): <5,000.00

Previous Next

© Copyright Information 2026

Trending videos am = . ENG 1252
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9.2 Once the details are entered, the registered person should click on the ‘Save” button before proceeding to the next page. Then the message
namely ‘Details of Abatement Claimed Saved Successfully” will appear as shown below.

~ @ Central Excise x 4+ — a X

€« S &) A Notsecure  10.2.8.169/cbec-portal-ui/?hsns b+ [n} @

@ Success

Details of Abatement Claimed Saved Successfully!

30°C ] - 3 ENG 12:54
’Sunr\y as Q Search e L a - e g ﬂ_; ~ 8 IN CF 04-03-2026
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10. LIABILITY AND PAYMENT

10.1. ‘Liability and Payment’ details should be furnished under Table 5, namely ‘Summary of liability and payment’. The registered person
can enter the details viz., Total Cess payable on manual process, Interest for delayed payment (if any), Penalty (if any), etc. Total Amount
payable will be automatically calculated by the system after deducting ‘Net abatement claimed’.

~ @ Central Excise x 4 = a x
<« > c A\ Not secure  10.2.8.169/cbec-portal-ui/?hsns °* [m) @

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue “® 2~ 0O

T

N

FORM HSNS RET-01
[See rule 13{1)]
Mothly return for payment of Health Security se National Security Cess

HSNS Registration No Legal Name Trade Name
CGRPB2175GHS021 abhinay Mew
aSTIN Return Period Date of Filing
February - 2026 04/03/2026

Details of CESS Payable Details of Abatement Claimed CESS Payment Details Verification

5. Summary of liability and payment as per Table below:

Description Amount (Rs.)
(=] 3
A Total cess payable on machines {A) 0
2 Total cess payable on manual process (B) 1100000
= Less: Net abatement claimed (C=C1+C2) 11000
4. Net cess payable (D=A+B-C] 1083000
5. Interest for delayed payment (if applicable as per section 17 of the Act) (E) G
6. Penalty (if applicable) (F) 5
7. I Total Amount payable (G=D+E+F) I 1089000

Freves “

© Copyright Information 2026
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10.2  Once the details are entered, the registered person should click on the ‘Save’ button, then the entries will be saved and the message
namely ‘Liability and Payment Details Saved Successfully” will appear as shown below.

v @ Central Excise x 4 =i a x

« » c A Not secure  10.2.8.169/cbec-portal-ui/Thsns w D @

@ Success

Liability and Payment Details Saved Successfully!

30°C i = il ENG 1255
’Sunny mm Q Search ik ﬁ - e € ﬂ} A& A b
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11. CESS PAYMENT DETAILS
11.1.  Details of Cess payment such as Challan No., Date of Payment, Bank Name, Amount are to be furnished by the Registered person under
the table 6 namely ‘ Cess payment details’. Multiple challan details can be entered by clicking “Add Row” button.

~ @ Central Excise x o+
€ > ©  ANotsecure 10.28.169/cbec-portal-ui/?hsns ki n] @

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

\\ Name : abhinav Jurisdiction : C:CHENNAI-SOUTH > D:SHOLINGA!

FORM HSNS RET-01
[See rule 14(1)]
Meothly return for payment of Health Security se National Security Cess

HSNS Registration No Legal Name Trade Name
CGRPB2175GH5021 abhinav New
GSTIN Return Period Date of Filing
February - 2026 04/03/2026

Details of CESS Payable Details of Abatement Claimed Liability and Payment verification

6. Cess payment details as per Table below:

sl. No. Challan No. (CIN) Date of Payment Bank Name
1y ri] B 4
1 s8I

1080000 u

Total: < 1080000

TRANS35575153357053521370 18/05/2020 m

[ 4 Add Row ]
B i

e H aseo e L B=ZCO D S T
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11.2  Once the challan details are entered the registered person should click the ‘Save’ button, then the entries will be saved and the message
namely ‘CESS Payment Details Saved Successfully” will appear as shown below.

~  [E Central Excise - =; a

c 2\ Notsecure  10.2 5 b x 8 £ Incognito

@ success

CESS Payment Details Saved Successfully!

Gold
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12. Verification

12.1 The Authorized Signatory has to furnish self-declaration with regard to Verification

o] Central Excise

10.2.8.16

2 Not secure

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

#® 2~ O
Name : abhinav Jurisdiction : C:CHENNAI-SOUTH > D:SHOLINGANALLUR > RIRANGE | Last Logged In: Mar 4, 2026, 12:45:33 PM
FORM HSNS RET-01

[See rule 14(1)]
Mothly return for payment of Health Security se National Security Cess

HSNS Registration No Legal Name Trade Name
CGRPB2175GH5021 abhinav New
GSTIN Return Period Date of Filing
February - 2026 04/03/2026

Details of CESS Payable Details of Abatement Claimed Liability and Payment CESS Payment D

7. Verification

I, Aravind (Name of Authorized Signatory), son/daughter of Verma hereby solemnly affirm and declare that the information given hereinabove is true and correct to the best of my knowledge and belief and nothing has been concealed

therefrom. | understand that the Cess has been self-assessed as per the capacity determined under section 5 of the Act.

Place * Date
Chennai 04-03-2026
Name * Designation
Ravi | ceol

e “

Gold
A +276%

A& ENG 07 dx 15:00

N 04-03-2026

Q Search
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12.2 Once the entries are made, the registered person should save the data by clicking the ‘Save” button. On saving the data, the following page
with the message “Verification Details Saved Successfully” will appear.

~  [E Central Excise - = a

G A Notsecure 102 i/2hsns + 8 Incognito

@ success

Verification Details Saved Successfully!

SA-NZ | & = Tl ENG 1501
qplnqhaus EE  Q Search i kL a - e G E ~ & 0 B s
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12.3 In case the registered person is not able to complete the return due to various reasons, he can login subsequently, continue filling the data
from where it was left by clicking MENU> Complete RET-01 and submit the completed return HSNS RET-01.

~  [E Central Excise x

(&) A\ Notsecure  10.2.8 b x g £ Incognito

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue A 2~ 0O

Last Logged In: Mar 4, 2026, 11:41:14 AM

HSNS E PAYMENT
HSNS DECLARATION *
S REL 01 Welcome to HSNS Cess Portal

© Copyright Information 2026
sz 1537
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124 On clicking ‘Submit Return’ button, the return will be submitted and the following message mentioning the Return number will appear.

~  [E Central Excise - = a

C A Notsecure 10. ort x % Incognito

@ Ssubmission Successful

Returns submitted successfully. Return Number: CGRPB2175GH5021_RETO1_O_022026

SA-NZ . " - 0 ENG 15101
qplnqhaus EE  Q Search i kL a - e G E ~ & 0 B s
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12,5 On clicking ‘View RET-01" under the menu, the following page will appear with the registration number, Name and Types of Retuns.

~  [E Central Excise x - = a

c A\ Notsecure  10.2.8.16! c-portal-ui/?hsns * & Incagnito

g Central Board of Indirect Taxes and Customs

Ministry of Finance - Department of Revenue A 2~ 0O
Name : abhinav Jurisdiction : C:CHENNAI-SOUTH > D:SHOLINGANALLUR > RIRANGE | Last Logged In: Mar 4, 2026, 12:45:33 PM
G List Original/Revised Return
Original/Revised Return
Registration No. Name Type of Return *

\eer‘

CGRPB21TSGHSO21 New Select any Option ¥ @ ‘ <

© Copyright Information 2026

Hot days shead . " - 0 ENG 15103
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12.6 Onselecting “HSNS RET-01" from the dropdown box under “Type of Return’, the following page will appear with the registration number,

Return Month & Year, Date Filed, Type of Retuns and Acknowledgement Receipt.

— a

~  [F) Central Excise X +

£ Incogrito

G A Notsecure 10.2.8.16

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Reverue A 2~ O

Name : abhinav Jurisdiction : C:CHENNAI-SOUTH > D:SHOLINGANALLUR > R:RANGE |

Last Loggad In: Mar 4, 2026, 12:45:33 PM

0 List Original/Revised Return

Original/Revised Return

Type of Return *

Registration No. Name
CGRPB21T5GHSD21 New HSNS RET-01 v 2 Clear ‘
m Return Number Return Month & Year Date Filed Type of Return T ——

1 CGRPB2175GH5021 RET01_O_022026 February - 2026 04/03/2026 HSNS RET-01

1503

Hot days ahead T | = ¢| ENG
'?32‘[ et | Q Search s ﬁ - e € ﬂf o & IN G a 04-03-2026
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12.7  The registered person can download the Acknowledgement for filing the return as below on clicking the icon under ‘Acknowledgement

Receipt’

- Ministry of Finance - Department of Revenue
% e Central Board of Indirect Taxes and Customs
—

ACKNOWLEDGEMENT RECEIPT HSNS RET-01

The monthly return of HSNS RET-01 for the month February 2026 has been submitted successfully. The date
of submission is 04-03-2026. The returmn number is CGRPB2175GHSO021_ RETO1_O_022026. Please quote this
number for future reference.

Date of Generation : 04-03-2026
Assessee Name : New

Registration Number : CGRPB2175GHSO021
Commissionerate : CHENNAI-SOUTH
Division : SHOLINGANALLUR
Range : RANGE |

Filed By : CGRPB2175GHSO021

Page 1 of 1
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12.8  On clicking the ‘Return Number” which is a hyperlink, the form HSNS RET-01 filed by the registered person will appear.

5) Central Excise X o+

<« (¢ /A Not secure  10.2.8.169/cbec-portal-ui/?hsns

Central Board of Indirect Taxes and Customs

Ministry of Finance - Department of Revenue A 2+ 0O
Name : abhinav Jurisdiction : C:CHENNAI-SOUTH > D:SHOLINGANALLUR > R:RANGE | Last Logged In: Mar 4, 2026, 12:45:33 PM
o List Original/Revised Return
Original/Revised Return
Registration No. Name Type of Return *

CGRPB2175GHS021 New [ HSNS RET-01 v‘ |c Clear
m Return Number Return Month & Year Type of Retum Acknowledgement Receipt

1 CGRPB2175GHS021_RET01_O_022026 February - 2026 04/03/2026 HSNS RET-01 =]

© Copyright Information 2026
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12.9 The registered person can also download the return filed by clicking the button ‘Download PDF" which is available on the right side corner
of the page.

~  [F) Central Excise

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

N Cabhil ket

-SOUTH » D:SHOLINGANALLUR > RiRANGE |

Last Loggad In: Mar 4, 2026, 12:45:33 PM

FORM HSNS RET-01
[See rule 14(1)]
Manthly return for payment of Health Security se National Security Cess

HSNS Registration No.

Legal Name Trade Name
CGRPB2175GHS021 abhinay New
GSTIN Return Period Date of Filing
February 2026 04/03/2026
Details of cess payable for the month Details of abatement claimed Liability & Payment Cess payment details Verification

3. Details of cess payable for the month (Wholly manual process) as per Table below:

(Relevant for computation of cess under section 514) read wi

ble 2 of Schedule ll of the Act)

Whether the manual pracess is undertaken Yes/No

Applicable monthly cess payable (Fixed)
m @
Yes

1100000
Total (B):

% 1100000

© Copyright Information 2026
o Hot days ahead
32°C

== Q Search e I ﬂ = e c:‘ &-__ A& M [Fge 1503

N 04-03-2026
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3/4/26,3.01 PM FORM HSNS RET-01 - CGRPB2175GHS021_RET01_0_022026

Ministry of Finance - Department of Revenue
Central Board of Indirect Taxes and Customs

1. Basic information

HSNS Registration | Gpppy 175GHS021

Date of Filling 04/03/2026

No.

Legal Name abhinav Trade Name New

GSTIN Return Period February / 2026
ARN CGRPB2175GHS021_RETO01_O_022026

3. Details of cess payable for the month (Wholly manual process)

N, Whether the manual process is undertaken oabl, b1 ble (Fi
SI. No. (Yes/No) Apr v cess pa) (Fixed)
1 Yes 1100000
Total (B): % 1100000
4B. Details of abatement (Manual process)
Details of Abatement Order Issued in the
previous month Amount ordered to be abated by the proper officer
under rule 15(3)
Order No. Order Date
01/2026 04-03-2026 5000
02/2026 04-03-2026 6000
Total (C2): 211000

about blank
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13. FILING OF REVISED RETURN:
13.1 As per Rule 14(2) of HSNS Rules 2026, a registered person who has filed a return under sub-rule (1) may rectify any incorrect particulars or
omission furnished in the said return, before the end of the calendar month in which the original return is filed. The registered person can

rectify any incorrect particulars in any of the Tabs by clicking File Revise RET-01 under MENU. After rectification of the entries, the same

should be saved and submited.

~  [E Central Excise

c £\ Not secure  10. c-portal-ui/?hsns

Central Boazd of Indirect Taxes and Customs
Ministry of Finance - Department of Reverue A L~

Name : abhinav Jurisdiction : C:CHENNAI-SDUTH > D:SHOLINGANALLUR > R:RANGE | Last Logged In: Mar 4, 2026, 12:45:33 PM

FORM HSNS RET-01
[See rule 14(1)]
Mothly return for payment of Health Security se National Security Cess

HSNS Registration No Legal Name Trade Name

CGRPB2175GHS021 abhinav New
GSTIN Return Period Date of Filing
February - 2026 2026-03-04

Details of CESS Payable Details of Abatement Claimed Liability and Payment CESS Payment Details verification

CESS payable 10 the Mo ManUal process] as per

(Relevant for computation of cess under section 5(4) read with Toble 2 of Schedule /l of the Act)

et e

~ 300000

ves

Total (B): < 500,000.00

et

© Copyright Information 2026

15:28
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13.2 Once the revised return is submitted, the following messge viz., ‘Returns Re-Submitted successfully, Return Number: xxxxxxxxxxxxx’

~  [E Central Excise i = a

C A Notsecure 10. ort x % Incognito

@ Ssubmission Successful

Returns Re-Submitted successfully, Return Number: CGRPB2175GHS021_RETO1_R_022026

Hot days shead . " - 0 ENG 1531
'?32‘: EE  Q Search i kL a - e G E ~ & 0 B s
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13.3 On clicking “View RET-01" under the menu, the registered person can view both the returns ie., Original Reutrn and Revised Return filed.
Details entered can be viewed by clicking the Return Number which is a hyperlink. The “Acknowledgment Receipt’ & Returns filed also can be

downloaded by following the steps mentioned above. The returns filed namely Original/Revised can be identified in the ‘Return Number’

column as ‘Registration number_RET01_O_Date’/ Registration number_RET01_R_Date’ respectively.

v~  [EY Central Excise x - a

& Incognito

G A Notsecure 10.2.8.1

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue A 2~ O

Name : abhinav Jurisdiction : C:CHENNAI-SOUTH > D:SHOLINGANALLUR > RIRANGE | Last Logged In: Mar 4, 2026, 12:45:33 PM

(<] List Original/Revised Return
Original/Revised Return
Registration No. Name Type of Return *

CGRPB2175GHSD21 New HSNS RET-01 v ‘8 3 ‘

[ sumo. | Return Number Return Month & Year Date Filed Type of Return Acknowledgement Receipt
1 CGRPB2175GHS021_RETO1_R 022026 February - 2026 04/03/2026 HSNS RET-01
2 CGRPEZ175GHS021_RET01_O_022026 February - 2026 04/03/2026 HSNS RET-01 =

® Copyright Information 2026

15131

Hot days shead = il ENG
'Paz‘c == Q Search e a - e g E A& T DA s
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PROCEDURE FOR FILING HSNS RETURNS : For MACHINE PROCESS

14. MACHINE PROCESS

14.1 During Registration, if the Registered person had selected “Category of Taxable Person” under “Categorisation of Taxable Activity” as
“Wholly or Partially Machine Process” in the form HSNS REG-01, the following screen namely FORM HSNS RET-01 with Table 3 namely “Details
of Cess payable for the month (Machine based)” will appear.

(=]

~  IEY Central Excise

r 4 Incognito

c £\ Notsecure  10.2.8

Central Boazd of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue

“ 2- 0

Name Jurisdiction : C:CHENNAI-SOUTH > N LUR = R:R 1 ‘Last Logged In: Mar 4, 2026, 11:41:14 AM
[See rule 14(1)]
Mothly return for payment of Health Security se National Security Cess
HSNS Registration No Legal Name Trade Name
HCHPPE417AHS033 Parthipan Saravanan

GSTIN Return Period Date of Filing

February - 2026 04/03/2026
Details of CESS Payable Details of Abatement Claimed Liability and Payment CESS Payment Details Verification

2. Details of cess payable for the month [Machine-based) as per the Table below:
ornputtion of bess unkder Seetion 5.

(Relevant for c 1 5(2) read with Table | of Schedule If of the Act

e maximum rated speed and weight of the specified goods (e.g., Pan Masala) as declared in Form HSNSDEC-I.
Applicable Monthly Cess Rate (As per Schedule )

Machine Registration No. [A dropdown box containing registered No.
i : z Total Cess Payable (Rs.)
of machines will be shown in the rows] Working Status for the Month S Oty O (0 Ptk (Rs.) i
2y (Yes/No) ©
[0} =)
3

T select Machine v select - DD/MM/YYYY i) DD/MM/YYYY iz 0.00 0.00 u

Total (A): %0

© Copyright Information 2026

15:38

¢ B Qs e © B T @3 6 8 4w B Chue o T
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14.2 Under the Tab ‘Details of CESS Payable’, columns namely Machine Registration Number, Machine status, Applicable Monthly Cess Rate,
Total Cess Payable will be available.

~  [F) Central Excise x

A\ Notsecure  10.2.8.16 s £ Incognito

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Reverue A 2~

Narme : Parthipan Saravanan lurisdiction : C:CHENNAI-SOUTH > D:SHOLINGANALLUR > RIRANGE | Last Logged In: Mar 4, 2026, 11:41:14 AM

FORM HSNS RET-01
[See rule 14(1)]
Mothly return for payment of Health Security se National Security Cess

HSNS Registration No Legal Name Trade Name
HCHPPE417AHS033 Parthipan Saravanan
GSTIN Return Period Date of Filing
February - 2026 04/03/2026
Details of CESS Payable Detalls of Abatement Claimed Liability and Payment CESS Payment Det Verification

2. Details of cess payable for the month (Machine-based) as per the Table below:
(Relevant for computation of cess under section 5.

(2} read wit

Table | of Schedule If of the Act)

Note: The cess is calculated based on the maximum rated speed and weight of the specified goods (e.g., Pan Masala) as declared in Form HSNSDEC-I.

Machine Registration No. [A dropdown box containing registersd No. Appiicable Monthly Cess Rate (As per Schedule 1) e i
fatal Cess Payable (Rs.
of machines will be shown in the rows] Working Statws for the Month (Rs.)

Date of Sealing [DD/MM/YYYY] Date of Deseaiing [DD/MM/YYYY
@ 5)

@ Mes/No} Ll

3

(&}

Select Machine v Select v| || Do/mmAy I

Total (A): 20

4® s2c = & a - e - c ENG 15:38
gsunr\y BN Q Search v L - I 3+ @ = A L 7 04-03-2026
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14.3 MACHINE REGISTRATION NUMBER: Under the Column ‘Machine Registration Number’, dropdown menu containing all the machine

registration number will be available. The registered person needs to select the machines one by one to fill details namely Machine status,
Total Cess Payable etc. relevant to the machine selected.

F5Y Central Excise

c £\ Notsecure 10,

a
g Central Board of Indirect Taxes and Customs

& Incognito
Ministry of Finance - Department of Revenue

A L~ 0O
Narne : Parthipan Saravanan lurisdiction : C:CHENNAI-SOUTH > D:SHOLINGANALLUR > RIRANGE | Last Logged In: Mar 4, 2026, 11:41:14 AM
FORM HSNS RET-01

[See rule 14(1)]

Mothly return for payment of Health Security se National Security Cess
HSNS Registration No

Legal Name Trade Name

HCHPP6417AHS033 Parthipan Saravanan
GSTIN Return Period Date of Filing
February - 2026 04/03/2026

Details of CESS Payable Details of Abatement Claimed

2. Details of cess payable for the month (Machine-based) as per the Table below:
(Relevant for computation of cess under section 5{2) read with

Liability and Payment CESS Payment Details Verification

e/ of Schedule If of the Act)
Note: The cess is calculated based on the maximum rated speed and weight of the specified goods (e.g., Pan Masala) as declared in Form HSNSDEC-I.
Machine Registration No. [A dropdown box containing registered No.

of machines will be shown in the rows] Working Status for the Month
2

Select Machine

Applicable MnndllyCe:s Rate (As per Schedule 1) et
Date of Sealing [DD/MM/YYYY] Date of Desealing [DD/MM/YYYY 129 m
[¥es/No) (6}
(o) 5)
(3
pe I

v Select v | | DD/MMAYYY i DD/MM/YYYY fin) 0 u
Total (A): <0
Next
© Copyright Information 2026
40 3c =m - T s ENG 15:38
9Sunny ] Q Search B ﬁ - e @ s G = L N o o= 04-03-2026
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14.4 MACHINE STATUS: Under the heading ‘Machine Status’, sub columns such as Working status for the month (Yes/No), Date of Sealing ,
Date of Desealing are available. The registered person should select Yes or No as working status for the month against the concerned Machine
Registration Number. Also, the particulars namely ‘Date of Sealing’ and ‘Date of Desealing’, if any, shall be entered by the registered person.

~  [E) Gentral Excise x = a

c £\ Notsecure  10.2.8.16

& Incogrito

Central Board of Indirect Taxes and Customs

Ministry of Finance - Department of Reverue A 2~ O
Name : Parthipan Saravanan Jurisdiction : C:CHENNAI-SOUTH > D:SHOLINGANALLUR > R:RANGE | Last Logged In: Mar 4, 2026, 11:41:14 AM
FORM HSNS RET-01
[See rule 14({1)]
Mothly return for payment of Health Security se National Security Cess
HSNS Registration No Legal Name Trade Name
HCHPPE417AKS033 Parthipan Saravanan

Return Period Date of Filing

February - 2026 04/03/2026

@sTIN
Details of CESS Payable Details of Abatement Claimed Liability and Payment CESS Payment Details Verification

2. Details of cess payable for the month (Machine-based) as per the Table below:
(Relevant for computarion of cess under section 5(2) read wi

e | of Schedule If of the Act)

Note: The cess is calculated based on the maximum rated speed and weight of the specified goods (e.g., Pan Masala) as declared in Form HSNSDEC-.

Machine Registration No. [A dropdown box containing registered] No. Applicable Monthly Cess Rate (As per Schedule Il ey sy
s 7 > fatal Cess Payable (Rs.
of machines will be shown in the rows] Working Status for the Manth D o S RO/ Ui o D adiog (DM {Rs.) i
@2) (¥es/No) 6
) 5}
(3]
Yy 0.00 0.00 u

Select Machine ~ Select ~ DD/MM

Total (A): %0

© Copyright Information 2026

92;&, == Q Search e I a - Q @ -‘_i" g A M g 1538

N 04-03-2026

«
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14.5. APPLICABLE MONTHLY CESS RATE: The applicable Monthly Cess Rate for the machine should be entered by the registered person as
per the Table 1/ Table 2 of the Schedule II of the Health Security se National Security Cess Act, 2025. By clicking ‘Add Row’ button, the registered
person can add more rows for entering data for all the registered machines.

v 5] Central Bxcise X a

c £\ Notsecure  10.2.8.169/cbec-porta ?hsi o B Tevdnity

Central Board of Indirect Taxes and Customs

Ministry of Finance - Department of Reverme A L0
Name : Parthipan Saravanan Jurisdiction : C:CHENNAI-SOUTH > D:SHOLINGANALLUR > R:RANGE | Last Logged In: Mar 4, 2026, 11:41:14 AM

FORM HSNS RET-01
[See rule 14(1)]
Mothly return for payment of Health Security se National Security Cess

HSNS Registration No Legal Name Trade Name
HCHPPE417AHS033 Parthipan Saravanan
Return Period Date of Filing
February - 2026 04/03/2026

Details of CESS Payable Details of Abatement Claimed Liability and Payment CESS Payment Details verification

aQ
I 2

2. Details of cess payable for the month (Machine-based) as per the Table below:
(Relevant for computation of cess under section 5(2) read with Table | of Schedule If of the Act)

Note: The cess is calculated based on the maximum rated speed and weight of the specified goods (e.g., Pan Masala) as declared in Form HSNSDEC-1.

Machine Registration No. [A dropdown box containing registered No. Applicable Monthly Cess Rate (As per Schedule i}

R 2 e Total Cess Payable {Rs.)
‘maciines will be shown in the rows] Working Status for the Month R otk T A (Rs.)
@ [Yes/No) 16
5)
(3)
1 Select Machine - Select v DD/MM/YYYY iz} DD/MM/YYYY iz 0.00 0.00 n
Total (A): 30

Capyright Information 2026
&, EE Q seach e u B CQE QB AR L
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14.6 Once the entries are made the registered person can save the data by clicking ‘save” button. Once the details are saved, the following
message namely ‘Details of CESS Payable Saved Successfully” will appear on the screen.

v 5] Central Bxcise i

G A Notsecure 10.28.

@ Success

Details of CESS Payable Saved Successfully!

Gold

$+226% i= Q Search U L ﬁ - Q E‘ ‘-5" g i R E.:G G ax ot-o;-lzzg;
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15. DETAILS OF ABATEMENT CLAIMED:

151 Under the ‘Details of Abatement Claimed’ tab, Table 4A namely Details of abatement claimed as per order issued in previous month
(Machine-based) will be available. Abatement claimed details (if any) should be entered against the Machine Registration number as mentioned

in SI. No. 9 for manual process.

— a

~  [E) Central Excise x

& Incognito

c £\ Notsecure  10.2.8

Central Board of Indirect Taxes and Customs
Ministry of Finance - Department of Revenue ﬁ 2~ 0

Name : Parthipan 5z isdiction : C:CHENNAI-SOUTH > D:SHOLINGANALLUR > R:RANGE | Last Logged In: Mar 4, 2026, 11:41:14 AM

L1oeE ruie 1a1j]

Mothly return for payment of Health Security se National Security Cess

HSNS Registration No Legal Name Trade Name
HCHPPB417AHS033 Parthipan Saravanan
GSTIN Return Period Date of Filing
February - 2026 04/03/2026

Details of CESS Payable Details of Abatement Claimed Liability and Payment CESS Payment Details Verification

t claimed as per order issued

Machine Registration No. (System Generated) [A dropdown
box containing the registered No. of machines will be shown in Details of Abatement Order Issued in the previous month (Order No. and Date)
the rows] 3

2)

4A. Details of abateme previous month (Machine-based) as per the Table below:

Amount ordered to be abated by the proper
officer under rule 15(3)

(a)

Documents upload

Choose File | document (23) (2).pdf

1.
HCHPP6417AHS033001 ABT01/2026 04/03/2026 g 300000 « document (23) (2).pdf

Total (C1): 300,000.00

Sl S

© Copyright Information 2026

16:07
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15.2 The registered person can enter details of abatement claimed for more than one machine by clicking “Add Row” button. Once entries are

made, the Registered person should save the data by clicking on the ‘Save’ button.

v 5] Central Bxcise

A\ Notsecure  10.2.8.169

Central Board of Indi Taxes and ©
Ministry of Finance - Department of Revenue

Name : Parthipan Sz Jurisdiction : C:CHENNAI-SOUTH > D:SHOLINGANALLUR > R:RANGE |

HSNS Registration No

HCHPP6417AHS033

GSTIN

Details of CESS Payable Details of Abatement Claimed Liability and Payment

|See rule 14(L)]

Mothly return for payment of Health Security se National Security Cess

Legal Name

Parthipan Saravanan

Return Period

February - 2026

CESS Payment Details Verification

4A. Details of abatement claimed as per order issued in previous month (Machine-based) as per the Table below:

Machine Registration No. (System Generated) [A dropdown

box containing the registered No. of machines will be shown in
the rows]

2

1 HCHPP6417AHS032001

<

Previous

Details of Abatement Order Issued in the previous month (Order No. and Date)
)

ABCDE12345/2026 04/03/2026 E

Total (C1):

® Copyright Information 2026

Trade Name

Date of Filing

04/03/2026

Amount ordered to be abated by the proper
officer under rule 15(3)
“

3000000

< 3,000,000.00

a

£ Incognito

ft 2~ 0O

Documents upload

Choose File | document (23) (2).pdf

Next Save

]

@ Ei
sunny

== Q Search
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16 Procedure for filling entries in other tabs such as ‘Liability and Payment’, ‘CESS Payment Details” and ‘verification” are the same as
mentioned for manual process.

The procedure mentioned in Manual process may be followed for filing Revised Return, downloading the Return and downloading the
Acknowledgment Receipt.
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